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 Title:  The  Speaker  made  reference  regarding  tragic  death  of  many  shcool  children  and  others  in  a  gruesome  terrorist  attack  in  Peshawar,  Pakistan  on
 16  December,  2014.

 माननीय  सदस्यगण,  जैसा  कि  आप  सभी  जानते  हैं  16  दिसंबर,  2014  को  पाकिस्तान  के  पेशावर  में  हुए  जघन्य  आतंकवादी  हमले  में  कई  स्कूली  acd  औट  अन्य  व्यक्तियों की  कुटतट  मृत्यु  हुई  है।  हम
 सभी  इस  घटना  पर  गहन  शोक,  आक्रोश,  गहरा  दुख  व्यक्त  करते  हैं  और  इस  घृणित,  वहशी,  भयावह,  कायरतापूर्ण  आतंकवादी  ७  की  भर्त्सना  करते  S|  यह  Ba  पाकिस्तान की  आम  जनता,  शोक
 संतप्त  परिवारों  तथा  घायलों  के  पूति  अपनी  हार्दिक  संवेदना  व्यक्त  करती  हैं।  हम  सभी  दिवंगत  आत्माओं  के  सम्मान  में  थोड़ी  देर  मौन  खड़े  रहेंगें।

 11.01  hrs

 (The  Members  then  stood  in  silence  for  short  while.)

 माननीय  अध्यक्ष  :  हम  आतंकवाद  से  एकजुट  होकर  लड़ने  के  लिए  एक  पूछताछ  बना  रहे  हैं  जिसे  हम  बाद  में  सभा  के  समक्ष  रखेंगे  और  सर्वसम्मति  से  पारित  करेंगे|

 8€]  (व्यवधान)
 SHRI  P.  KARUNAKARAN  (KASARGOD):  Madam  Speaker,  I  have  given  a  notice  for  suspension  of  Question  Hour.  ...(  Interruptions)

 11.02  hrs

 At  this  stage,  Prof.  Saugata  Roy  and  some  other  hon.  Members  came

 and  stood  on  the  floor  near  the  Table.

 HON.  SPEAKER:  Hon.  Members,  I  have  received  requests  from  Sarvashri  Prem  Singh  Chandumajra,  P.  Karunakaran  and  K.C.  Venugopal  for
 Suspension  of  Question  Hour.

 As  you  know,  there  is  no  provision  in  the  Rules  of  Procedure  under  which  a  Member  may  make  a  demand  for  suspension  of  Question  Hour.  I  have,
 therefore,  disallowed  the  notices  of  Suspension  of  Question  Hour.

 Hon.  Members,  I  have  received  a  notice  of  Adjournment  Motion  from  Shri  K.C.  Venugopal  regarding  confusion  created  among  students,  especially
 Christian  students  due  to  directive  of  HRD  Ministry  regarding  Good  Governance  Day  celebration  on  Christmas  Day  on  25th  December,  2014.  As
 already  observed  by  me  in  the  House  yesterday,  I  have  called  for  facts  from  the  Ministries  of  Parliamentary  Affairs  and  Human  Resource
 Development  in  the  matter.

 Therefore,  I  have  disallowed  the  notice  of  Adjournment  Motion.

 Interruptions)

 HON.  SPEAKER:  Now,  we  shall  take  up  Question  Hour.  Q.No.341

 Interruptions)


